
Government of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srina*Bar/Jammu

Subject:-Litigation Refonns and effective monitoring of Litigation in Union territory of
- 

Janrmu and Kashmir-Appointment of Officer In charge (OIC) Litigation'

GOVERNMENT ORDER NO: -2122- JK(LD) o12026

DATED:- l7 - 02' 2026

Sanction is hereby accorded to the appointment of Officer's of Finance

p"pu.t..,i as Officei lncharge (OIC) Litiiation for the 
cases mentioned in

annexure ro rhis Covemment drdei inciuding Contempt Petition, if any, pending

beEre Hon'blc High Court of J&K and Ladakh /Central Administrative Tribunal or

any other forurn.
The terms and conditions of appointment of the OIC shall be govemed by the

p.ouirion, of Government Order No.tOZ:-JK (LD) of 2021 dared24'03 '2021'

By ortler of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner Secretary to Govemment
Dated:- 17- 02 - 2026No:-LAW-OlC/2/2026
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Leamed Advocats General' J&K.

Principal Sccrerary to Hon'ble Lieulenant Covemor, Raj Bhawan

Joint Sccretary (J&K), Ministry of Home Affairs, Govemment of India'

Registrar Ceneral, High Court ofJ&K and Ladakh, Jammu/Srinagar'

Pri-ncipal Secretary to Hon'ble Chief Justice, High Court of J&K and hdakh'

Principal Secrctary to Govemment' Finance Department'

Director L.itigation , Srinagar/ Jammu.

Law Ot'ticcr concerned

OIIccr ln Chargc Litigation(OlC).

Private sccretary to Chiefsecretary for information ofChief Secretary'

Private Secretary to Commissioner Secretary Law'

lnchargc Website.

Govemnrent Order file.

concerncd tlle. .ilriP 02
(Jawad Murtaza Khan)

Assistant Legal Remembrancer



Annexure to the Government order No. 2122- JK (LD) of 2026 dateil 11.02.2026.

S No. 'fitle of the cas€ OIC

t Ajal Sharrna and Others Vs Gene ral

Adnrinistration Depanment and Others in
O.A. No'51 8/2025

Mr. Vinod Kumar Pandita, Under
Secretrry to GoYernment, Finance

De nt

2 Mls Choudhary Power Projects Pvt. Lrd.

vs. UT of J&K & Ors

Mr. Shafiq Ahmad' DePutY

Commissioner of StamPs, Jammu

v


